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Scheme for rural electritication of
Midnapur (West Bengal)

4883, SHRI SAMAR GUHA : Will
the Minister of [RRIGATION AND
POWER be pleased to state :

(a) whether the Government of West
Bengal have undertaken any scheme for
rural electrification ;

(b) whether two Schemes named as
Midnapur I and Midnapur II have been
undertaken for the rural electrification in
the District of Midnapur ; and

(c) if so, the details including the areas
of implementation and completion of such
Schemes ?

THE DEPUTY MINISTER IN THE
MINISERY OF IRRIGATION AND
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POWER (SHRI SIDDHESHWAR PRA-
SAD) :(a) Several rural electrification scheme
have been taken up by the West Bengal State
Electricity Board.

(b) and (c). One of the schemes sanc-
tioned by the Rural Electrification Corpora-
tion relates to Midnapur District. This
scheme is estimated to cost Rs. 96.14 lakhs
for the electrification of 362 villages and
1045 irrigation pumpsets/tubewells in the
jurisdication of the following  police
stations :(—

Debtra
Danton
Pingla
Patashpur
Sabang
Keshpur
Kharagpur
Chandarkona
Narayangarh
10. Panskura
11. Nayagram and
12. Kesiari.

R N

The scheme is excepted to be completed
in about 5 years. A second scheme for
rural electrification in Midnapur District is
under preparation by the West Bengal State
Electricity Board.

Visit by members of Parliament to
Andaman Cellular Jail

4884. SHRI SAMAR GUHA : Will
the Minister of HOME AFFAIRS be plea-
sed to state :

(a) whether Government had sent a
team of Members of Parliament to visit
Andaman to suggest ways and means to
preserve the Andaman Cellular Jail and
the relies of the revolutionaries who were
imprisoned there;

(b) whether the same team was also
requested to make further suggestions to
commemorate the visit of Netaji Subhash
Chandra Bose in the frece Indian Territory
of Andaman, renamed as the Shaheed and
the Swaraj Dwip in 1943, in a suitable
manner :
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(c) whether the team after visiting the
Andaman Islands for over a week in the
month of October, 1969 submitted a memo-
randum to Government incorporating their
suggestions; and

(d) if so, the text of the memorandum
and the steps taken by Government to
implement the suggestions of the above
team ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT): (a) to (d). A visit
by a team of twelve Members of Parlia-
ment to the Andaman and Nicobar Islands
during the period from the 20th to the 28th
Oct 1969, was arranged merely with a view
giving a group of interested Members of
Parliament an opportunity to see the
Celluar Jail at Port Blair. No specific request
was made to the team to make any suggestions
for the preservation of the C:llular Jail or
on any other matter. One of the Me¢mbers
sent a ‘draft’ note containing his sugges-
tions for the presevation of the Cellular
Jail and for commemorating the association
of these Islands with Netaji Subhash
Chandra Bose, and also touching upon the
problems of the displaced persons settled
in these Islands. At the Member's sugges-
sion, the Department of Parliamentary
Affairs circulated the ‘draft” note to the
other members of the team for making
any additional suggestions or alterations, as
the case miy bs. The D:parunent of
Parliamentary Affairs have informed that,
so far, only four members have communi-
cated their reactions. No reply has been
received from the other Members.

It may, however, be mentioned that it
has already becn decided 10 preserve the
Central Tower and the existing three wings
of the Cellular Jail at Port Blair as a
national monument. An Expert Team,
with which the Ex-Andaman Political Pris-
oners’ Fraternity Circle, Calcutta, were
also associated, has submitted a report re-





